
87       Written Answers [ RAJYA SABHA ] to Questions 88 

High Court    judges   belonging to the 
Scheduled Castes and Scheduled 

Tribes 

569. SHRI L. R- NAIK: 
SHRI S. W. DHABE: 
SHRI  SATCHIDANANDA; 

Will the Minister of LAW, JUS- 
TICE AND COMPANY AFFAlRS be 
pleased to state: 

(a) the number of High court judges 
in each State and Union Territory; and 

(b) the number, out ol them, who 
belong to the Scheduled Castes and 
Scheduled Tribes? 

THE MINISTER OF LAW, JUS- 
TICE AND COMPANY AFFAIRS 
(SHRI SHANTI BHUSHAN): (a) 
and (b) A statement containing the 
information received from the various 
High Courts in March-April, 1978 i3 
attached. 

  

 


